
Government of Jammu and Kashmir
Finance Department (Codes Division),

Civit Secretariat, Srinagar/Jammu

Notitication,
Srlnagar, the llt July, 2026

S.O\SS :- In exercise of the powers conferred under section 67 of the Jammu and
Kashmir Reorganization Act, 2019, the Lieutenant Governor, Union Territory of Jammu
and Kashmir is pleased to delegate his financial powers to sanction dismantlement of
public buildings as under;

"Subiect to the conditions set out below, the Administrative Departments
shatl have full powers to sanction dismantlement of public buildings (other
than purely temporary structures), provided that these powers are exercised
with the concurrence of their Director Finance/FAICAO,

Conditions:

i. No public building shall be dismantled unless it has been previously ascertained that
it is not required by any other Department of the Government of l&K or it has lived its
life as certified by the PW (R&B) Department.
ii. No public building shall be demolished unless it is structurally in a dangerous
condition or it is beyond economic repairs and has been certified as such by appropriate
technical authority or it is necessary to vacate the site for constructing a more
important Government building or structure.
iii. A public building, the dismantlement of which is sanctioned in exercise of the power
conferred by this notification, shall be disposed of by public auction through the Public
Works Department.
iv. The Administrative Departments shall have full powers to sanction dismantlement
of purely temporary structures.
Explanatlon "a purely temporary structure" shall mean a structure, the life of
which is not more than two years."

8y order of the Lieutenant Gove.nor.

No: FD-Code/17312026-A0-1 51 6

Copy to th6:

sd/-
Shailendra KumaI

FinanciaI Commissioner (ACS)

Finance Department.

Dated:o\ {1 -2026

1 . Ld. Advocate Generat, The High Court of iammu & Kashmir and Ladakh.

2. Alt Financiat Commissioners (Additionat Chief Secretaries).

3. Additionat Chief Secretary to the Hon'bl€ Chief Minister.

4. Director Gen6rat of Potice, Jammu & Kashmir.

5. PrincipaI Accountant General, (A&E), J&K.

6. Atl Principat Secretaries to Government.

T.Principat Secretary to Hon'bte Lieutenant Governor.
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9. Chief Etectorat Officer, Jammu & Kashmir.

10. Att Commissioner/S€cretaries to Government.

11. Principat Resident Commissioner, 5-Prithvi Ra.i, New D€lhi.

1 2. Divisionat Commissioner Jammu/Kashmir.

13. Chairperson, Jammu & Kashmir Specist Tribunat.

14. Principat Secretary to ChiefJustice, The High Court of .,ammu & Kashmir and Ladakh'

15. Registrar Generat, The High Court of Jammu & Kashmir and Ladakh.

16. Director, Anti-Corruption Bureau, J&K.

17. Director Gsnerat, Accounts and Treasuries.
'18. Oirector Generat, Funds organization.

19. Director Generat, Audit and lnspections.

20. Director General, Locat Fund Audit & Pensions, l&K.

21. Director Generst, Budget Division.

22. Director lnformstion, J&K'

23. Att District Devetopment Commissioners.

24. Att Head ot oopartmsnts/Managing Directors/chief Executives officers o, state

PSUs/Autonomous Bodies/ Societi€s.

25. Secratary, ,&K Pubtic Service Commission'

26. S6cretary, .,&K Legistative Assombty'

27. Director, Accounts & Treasuries, Jammu/Kashmir.

28. PrincipauDirector Finance, Accountancy Training lnstitute, srinagar/Northern zonal Accountancy

Training lnstitute, Jammu.

29. Att Directo(s) Finance/FinanciaI Advisors & CAOS'

30. OSD/Private Secrotsry to the Hon'bte Chief Minister, J&K'

31 . Att Treasury Officors.

32. General Manager, Government Press, Jammu/Srinsgar for pubtication in Govornmont Gazene'

33. Private Socretary to the Chi€f Secretary.

34. Private Secretary to s[t the Hon'ble M inisters.

35. Private Secretary to Advisor to the Hon'bte Chlef Minister, J&K'

36. Private Secretary to Hon'bte Deputy Chief Minister, ,&K'

37. Private secretary to the Financiat commissioner (Additionat chief secretary), Finance

Departm€nt.
38. l/C websit€, Finance Department (www.jakfinance.Jk.gov'in)'

39. l/C w€bsita, GAD Mww.jkgad.nic'in).
40. Govornment Order Fite (W2scs).

(ilahesh Dass)
Director General (Codes)

Finance DePartment
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